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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH,NEW DELHI

ORIGINALAPPLICATION NO.164 OF 2018

INTHE MATTER OF

Ashwani KumarDubey

Union ofIndia&Ors.
VS.

...Applicant

.Respondents

REPLYON BEHALFOF.STATE OF MADHYA PRADESH

1. The common issue involved in the present matter

alongwith seven other connected matterspertains to the

operation of Thermal Power Plants (TPPs') and the

environmnentalimpact thereof.

2. It is a matter of record that the present Original

Application alongwith seven other Original Applications

were heard and disposed of by a common order date

18.01.2022 passed by this Hon'ble Tribunal in the present

matter.

3. Thereafter, aggrieved by the directions issued by this

Hon' bie Tribunal,severalTPPs filed Civil Appeals No's

i.e. 3856/2022, 4529/2022, 4525/2022 and 4581/2022

beforethe Hon'ble Supreme Court.
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4. Subsequently, the Hon'ble Supreme Court vide its order

dated 05.07.2023,disposedofthe aforementionedappeals

by setting aside the order dated 18.01.2022 passed by this

Hon'bleTribunal and remanding it to theHon'ble Tribunal

for freshadjudication.

5. Thereafter,this Hon'ble Tribunal issuednoticevide order

dated 18.01.2024 to all the parties, directing them to file

their objectionsin the presentOriginal Applicationalong

with other connected matters.

6.Therefore, by way of the present reply, the answering

Respondent submits as under:

a. It is submitted that there exists as on date offiling of the

present reply15 TPPs in Madhya Pradesh. The percentage

offlyash utilization in Madhya Pradesh is at95% for the

year 2023-2024, increasingfrom 55% in the year 2021

2022. Case no, 164/2018 is mainly related with pollution

from Thermal power plant in Singrauli and Sonbhadra

region. The utilization percentage of these 05 thermal

o Angau distic
power plant are Ahnexed herewith and marked as

Annexure R-1.
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b. It is furthersubmitted that the flyash emitted by theTPPs

are utilized in different industries such as roads and

construction work, bricklaying,cement industryetc.

c. It issubmitted that actionplans have also been submitted

for5TPPs which are asfollows:

i.

ii.

M/s. Vindhyachal Super Thermal Power Plant,

NTPCLimited Vindhya Nagar, Singrauli(M.P.)

M/s. Sasan Power Limited, Bargawan, District:

Singrauli(M.P.)

iii. M/s. Mahan Energen Limited, Bhadora, Singrauli

(M.P.)

iv. M/s. Hindalco Industries Limited, Mahan

Aluminium, Bhargwan, Singrauli (M.P.)

V. Jaypee Nigri Super Thermal Power Plant, Nigri,

Singrauli(M.P.)

A brieftabularstatementofthestatus ofimplementation of

actionplans for the above 5TPPs is annexed herewith and

marked asAnnexure R-IL.

7. Hence, the present reply is being submitted for the kind

perusal of this Hon'ble Tribunal. This Hon'ble Tribunal

may thereforetakethepresentreplyon record.
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S.No Name of TPP

List of Thermal Power Plants and their Fly ash
Utilization petcentage

Production
CapacityofUnits

Capacity Fly Ash zation

Asaeouie R-·

Date of Operation

1

2

M/s. Vindhyachal Super
Thermal Power Plant, NTPC
limited Singrauli (M.P.)

M/s. Sasan Power Itd.

Singrauli (M.P.)

4760MW

3960MW

Stage 1: 6x210MW => 1260MW
Stage 2:2x500MW> 1000MW
Stage 3:2x500 MW => 1000MW
Stage 4: 2x500MW>1000MW
Stage 5: lx500 MW =>0500MW

6x660MW>3960MW

S6.22%

100.70%

Stage 1:01/07/1987
Stage 2: 01/07/2000

Stage 3: 15/07/2007

Stage 4:01/07/2012

Stage 5:01/08/2015

31/03/2013

3
M/s. Mahan Energen ltd.

(Adani Power limited)

Singrauli (MP.)

1200MW 2x600MW>1200MW 103.72% 29/04/2013

4

M/s. Hindalco -Industries

limited (Power plant) at

Bargawan,Singrauli (MP.)

900MW 6x150MW >900MW 131.14% 31/03/2013

5
M/s. Jaypee Nigrie Super
ThermalPower Plant Singrauli

(M.P)

1320MW 2x660 MW =>1320MW 89.17% 03/09/2014
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StatusoNmplemertattonOAYGtnPlan5.

No.

1.

Name of Industry

M/s. Vindhyachal

Super Thermal

Power Plant,

NTPC Limited,

Singrauli

13 Units (5

Stages)

Actions

Completed

FGD installationin Unit No.13

and Unit No.12

Wagon pre-wetting system

16 hrs Fly Ash storage
Renovation and modernization

of ESP in Unit-1,2,3,5&6.

NOx Limit achieved in Unit No.

7to 13

Control of fugitive emission in

ash dykeV1,V2,V3A,V3B,4A
and 4B work has been

completed.

Ash dykestabilityreport has
been submitted

Mechanized Cleaning machines

(2 No.) have been procured.

Under Progress/

Remaining Works

FGDforsCz in

remaining 1i Uni.

NOx control for Units

1-6

y

56.77% for cv 20? 4

R&M of ESP for Uni 4.

Commissioning jo:

Inventorization sit

for the industries

operating around i

Rihand reservoir

Timeline

June 2025

Completed,
however NOx

level 300 mg/NM3
not achieved.

Revised proposal

under process

NOT SATISFACTORY

80% required for FY
2024-25

04 passes completed,
01 pass under

progress -Oct 2024

Contract awarded
Feb 2024(for02years
study)

5ANNEXURE R-2
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Status ofImplementationotACUon Plans

S.

No.

02.

Name of Industry

M/s. Sasan

Power Limited

Actions

Completed

Fly ash Utilization was 100.7%
for FY 2023-24

Low NOx burners

Dry flyash silo

Ash Dyke stabilityreport is

submitted

NEERIreport for breach of ash

dyke

Under Progress/

Remaining Works

FGD forS02

Pinelin- fr fl ch

mine

Timeline

December 2026

Emission of Sulphur

DiOxide are beyond

prescribed limit.

Construction -of FGD

has not yet started.

Timeline may not be

achieved.

May2024
Revised -Dec
2024

Sprinkl.ag System in

ash dyke

Completed

Gawaiya/ Kharkhatta

Nallah -Some deposit

of fly ash still there.

As per industry

report, itsis

completed but ash is

still lying in some

portion of Gawaiya

and Kharkhatta

Nallah
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No.

03.

StatusoNmplemerntationoAGtron Plan

Name of Industry Actions Timeline

Completed Under Progress/

Remaining Works

M/s.Mahan Fly ash Utilization was 102% �GD10rS02 December 2026

Energen Limited for FY 2023-24 Emission of Sulphur t
Dry fly ash silo Oxide are beyond&

Sprinkling system attheAsh prescribed

dyke have been installed Construction of FG
Ash Dyke stability report is has not yet startet

submitted Timeline may not e
achieved.

ofrailway siding to

fly ash

No Substantial

Progress

Transportation by

Merry Go Round oi

Coal

Forest Clearancedome.
June 2026

Revised- Dec206

7
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StatusoAmplementationor Acton Plans
S.

No.

04.

Name ofIndustry

M/s.Hindalco
Industries

Limited Mahan
Aluminium,

Bargawan,

Singrauli.

Actions

Completed

Fly ash Utilization was135.7%
for FY 2023-24

FGD installed in Unit No.06
Dryfly ash silo

Ash Dyke stability report is

submitted

Permanent Sprinkling system
at ash dyke.

Under Progress/

Remaining Works

FGL iorS0Žin

1,2,3,4,5.

Timeline

December 2026

Emission of Sulphur

Di Oxide are beyond
prescribed limit.

Construction of FGD

has not yet started.

Timeline may not be
achieved.

60%completed
August 2024

05. M/s. Jaypee

Nigrie Super
Thermal Power

Plant

Dry Fly Ash Silo

Permanent Sprinkling system
atAsh Dyke

Ash Dyke safety report verified

by lIT Guwahati

F.. orS02

Fly Ash Utilization

89.17% for FY 2023-2%

December 2026
Emission of Suiphur
Di Oxide are beyond
prescribed limit,

Construction of FGD
has not yet started.
Timeline may not be
achieved.

Not
Satisfactory forFY

2023-2024

8
6535



BEFORE THE1ADE NATIONAL GREEN TRIBUNAL

SRINCIPALAENCH,NEW DELHI

OIGINAPRLCATION NO. 164/2918 No 1241.2A

Dist-Sirgrauk

ASHWANI KUMAR DUkARAYA

PR
IN THE MATTERorray207 AT.....

..APPLICANT

VERSUS

UNION OF INDIA & ORS. ...RESPONDENT(S)

sEreetIDIA

FVZPEES

NOJ

Surendra

P-asad

fe

AFFIDAVIT

1, SanjeevKumar Mehra, S/o Resham Singh Mehra aged about 56 Years,posted

as Regional Officer MPPCB Regional Office, Singrauli having office at

Naugarh, District- Singrauli, M.P. do herebysolemnly affirm on oath as under:

HSEOFA
1. That, Iam the officer in - charge for the Government of Madhya

Resh [respondent]in Original Application No. 164/2018 and as such am fully

0j2/3(*220139

on sant with the facts and circumstances of this present case and competent

S this present affidavit.

GOr
2. That, the Reply/Status Report accompanying this present affidavit has

been filed by my counsel under my instructions and the contents of the same are

NOTARIAL
FVEtUEES true and correct to best of my knowledge, belief and nothing material has been

concealed therefrom.

Depore

Sign.
of Executani DEPONENT

VERIFICATION:
Reg�onal Otficer

M.P. Poludion Control Board

Singrauii (M.P.)

Verified on this 27 Day of September,2024 at Singraui, Madhya Pradesh,that

the contents ofthe contents ofthe same aretrue and correct to the best ofmy

knowledge and nothing material has been concealed therefrom.

Identified

by
Deponerni

Executani
Sign.

of
DERO)ENT
Aeg�onal Officer

M.P. Polution, Control Baerd

Surendra Prgsg !rdoy

Singrauli (M.P.)

AovDcao. Wailban,

SURENDRA PAMDEYADVOCATE
Ost-Suraui

o/21-& (/2Crs NETARY
Waidhan., Dist.-Singrauli

(MP.)
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